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Animal & Fisheries Resources Department
(Dairy Development)

Notification
29th June 2021
S.N. T (I10—2)01 /2003 / 537.—In exercise of the powers conferred under proviso
to Article 309 of the Constitution of India, the Governor of Bihar is hereby pleased to make
the following rules to amend regulate the recruitment and promotion to the Bihar Dairy
Cadre of the Animal & Fisheries Resources Department:-
1. Short title, extent and commencement.—
(1) These Rules shall be called “The Bihar Dairy Cadre Recruitment
(Amendment) Rules, 2021”.
(2) It shall extend to the whole of the State of Bihar.
(3) It shall come in to force from the date of its publication in the official
gazette.
2. Substitution of Rule 2 (g) of Bihar Dairy Cadre Recruitment Rules, 2013.—
Substitute (g) of Rule (2) of the said Rules shall be substituted by the following :-
" (g) Commission means Bihar State Technical Service Commission”
3. Substitution of Rule 4 of Bihar Dairy Cadre Recruitment Rules, 2013.— The
Rule 4 of the said recruitment Rules shall be substituted by the following :-
“ 4, Status of Posts —
(1) The hierarchy of this cadre shall be as follows-

S.No. Designation Status of Post Appointing Authority
1 Dairy Technical Officer/ Non-Gazetted Director (Dairy),
Dairy Field Officer Dairy Development Directorate,
(Basic Cadre) Bihar, Patna.
2 District Dairy Development Gazetted Governor of Bihar/
Officer or Equivalent Secretary/Principal Secretary,

Animal & Fisheries Resources
Department. Bihar

3 Deputy Director (HQ)/ Gazetted Governor of Bihar/
Deputy Director (Dairy)/ Secretary/Principal Secretary,
Dairy Economist Animal & Fisheries Resources

Department. Bihar

4 Joint Director (Dairy)/ Gazetted Governor of Bihar
Regional Joint Director /Secretary/Principal Secretary,
(Dairy)/ Dairy Engineer. Animal & Fisheries Resources

Department. Bihar

5 Director (Dairy) Gazetted Governor of Bihar

/Secretary/Principal Secretary,
Animal & Fisheries Resources
Department. Bihar

(ii)) The Posts and Pay Scale/Pay Level of this cadre hierarchy shall be same as
sanctioned or shall be sanctioned by the Government/Finance department
from time to time .
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. Substitution of Rule 5 subrule (2) of the Bihar Dairy Cadre Recruitment
Rules, 2013.— Subrule (2) of Rule 5 of the said Rules shall be substituted by
the following :-

“(2)  The eligibility for direct recruitment in the basic cadre of Bihar Dairy
Cadre shall be B.Tech. (Dairy Technology)/B.Sc. (Dairy Technology)
/IDD (DT/DH) with two years experience, from recognized University/
Institute”.

. Substitution of subrule (3) of Rule 5 of the Bihar Dairy Cadre Recruitment

Rules, 2013 .— Subrule (3) of Rule 5 of the said Rules shall be substituted by

the following :-

“(3) The direct recruitment in basic cadre shall be done on recommendation
of Bihar State Technical Service Commission or time to time
commission formed by Government of Bihar. During selection process
of candidates out of 100 Marks 65% weightage will be given for marks
obtained in the required technical qualification, for each working year
weightage of 5 (Five) marks will be given, whose maximum weightage
will be 25 (Twenty Five) Marks & weightage of 10 (Ten) marks will be
given to the candidates who have obtained required Technical
qualification from colleges/Institutions situated in Bihar State”.

. Substitution of subrule (1) of Rule 12 of the Bihar Dairy Cadre Recruitment

Rules, 2013.— Subrule (1) of Rule 12 of the said Rules shall be substituted by

the following :-

“(1) The department shall notify a Separate order to form Departmental
Promotion Committee for the Promotion on higher post/posts hierarchy
for this cadre”.

. Substitution of enclosed schedule of the Bihar Dairy Cadre Recruitment

Rules, 2013.— The enclosed schedule of the said Rules shall be substituted by

the following :-

“ Schedule for the Bihar Dairy Cadre Recruitment Rule (amendment)

2021 shall be deemed to be amended as per above substituted Rules .

By the order of Governor of Bihar
Dr. N. Vijyalakshmi,
Principal Secretary to Goverment.
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